RAJASTHAN HIGH COURT, JODHPUR

No.Estt.(RISY19/2009

For administrative reasons the followin
rank of DI ADY/ ADJ (FTY CHSD)ACIMVY

ORDER

Dated: 06 57 2009

g transfers / postings of RHIS / RIS Oificers in the
CIIDWM are made with immediate effect -

S.No. |Name of officer with Home | From To Vice i
| District and date of posting e L= J
_| Sarva Shei : i Sarva Shri i
101 Tara Cham:l Soni Judge, Spl. Court, D, hi K hisheshwar |
i Comm. Riots Cases_,Tnnka;:mr D:bih{,,l: Jaipur L
0z, A K MMaheshwars DI, Judige, Spl. leﬁ, TA Bomi |
f JFaipar D:stﬂat Jaipur Comm, R]Gt.ﬁ Cases, - %
! Tonk i i
— e e i . = R —
03, Arun Gupia ADJ, Ramganjmand] Spi.Judg&, SCIST AR Pareek ﬁ
(FRota) | Cases,
t Smﬂlmadh{}pur 5 !
J 4. Arun Kumar Paresk Special Judge, SC/ST |AD]J, Rdmganjmandn Aruiz {iupta | ;
l. . . Cases, Sawnmdhupur {Kutd_] | == —= 3
105, |Rajendra Prakash Soni ADJ(FT) No.6 ADJ(FT) No.1, ! Vacan:
i ] | Jaipur City Jodhpur | - :
J?:-a. Chandra Prakash Shreemali | ADY(FT), Mahuwa ADJFT) No.5, RE Soni
| 1 Su | {Dansa) - Jaipur City Al =]
Lo7 Gauri Shanker Sharma ACINM, BMakrang ACIN MNo.1, '—ia_n m,dcr Singh '
J | (Magaur) Fut Jaipur City : = =
JBE_ | Harvinder Singh ACIM No. 1, ACIM, Dataramgarh | Khag=nda
] . : : Jaipur City (Sikar) ! Fymar Sharma
LS Khagendra Kumar Sharma | ACTMV, Dataramgarh | ACIM No.6, S, Perashar
_ { Sikar) Jaipur Ciky s =
110, |Sushil Kumar Parashar | ACIM No.6, ACIM, Makrana  |Cazs; Shanker
| o S : Jaipur City (Nagau:} ' | Sharma _ :
111 Anish Dadhich ACIM, Shabpura ACIM No. 1% Dalip Siagh
| A= = (Bhilwara) Jaipur City ;
12 Dralip Singh ACT No, II ACIM, Shahpura Aru b }adh;l;.h
S Jaipur City (Bhilwara) s
13.  |Ms. Neerja Dadhich 1u(m)m, CIOD)IM, Vaca !
e P Sy ]algu_r D:sm_-:t, Jaipur | Vijaynagar (Ajmer) =
Note:-  The officers are directed to hand over charge in

DR\

=

accordance with order No 24/P 1 dated 23 11 1908
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